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PAPERS LAID ON THE TABLE

Notification of the Ministry of Finance
(Department of Revenue) Under Customs
Act and related papers.

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE .(SHRI
B. D. GADHVI): Sir, I beg to lay on the
Table a copy each (in English and Hindi) of
the following Notifications of the Ministry of
Finance (Department of Revenue) under
section 159 of the Customs Act, 1962,
together with explanatory' memoranda on the
Notifications:—

(i) G.S.R. Nos. 751(E) to 759(E), dated
the 13th May, 1986 superseding
Notification Nos. 186-Customs to 194-
Customs, dated the Ist March, 1986 under
which auxiliary duty of customs on goods
falling under First Schedule to the Customs
Tariff Act, 1975 (51 of 1975), was lavied
under

the provisions of the Finance Bill, 1986
and reissuing the same Notifications
subsequent to the enactment of the Finance
Act, 1986 (23 of 1986) on 13th May,
1986.

(i) G.S.R. No. 903(E) dated the 24th
June, 1986, amending Notification No.
276/85-Customs dated the 28th August,
1985, so as to provide for exemption from
additional duty of Customs on Polyester
fibre sup-lied to the handloom sector for the
manufacture of low-price fabrics under a
duly approved programme.

[Placed in Library. Se. No. LT—
2772/86 o, (i) and (ii)]

Notifications of the Ministry of Finance
(Department of Revenue)  regarding
excise duty and related papers

SHRIB.D. GADHVI: Sir, I also beg
to lay:

(i) Acopy each in (English ani
Hindi) of the following Notifications



